() During Ten Plan, &4 projects far 65 districts of UP covering electrification of 30,802
un/ de-electrified vilages, intensive electrification of 3,287 electrified vilages and release of 11.20 lakh
Below Paverty Line (BPL) connections were sanctioned with sanction cost of Rs.2712.51 crore

under RGGYY. This alsc includes supplementary projects for two districts.

(2 Government has accorded approval for capital subsicy of Re.28,000 crore for execution
of RGGVY during 11th Plan in addition to Rs.5000 crore appraved for execution of RGGVY during 10th
Plan pericd. Tl date, total 673 projects covering electrification of about 1.8 lakh un/de-electrified
villages and electricity connections fo estimated 2.44 crore BPL hougehalds have been sanctioned
with sanction cost of Rs.26353.51 crore under RGGVY. Phase-Il projects can only be sanctioned

once the approval of competent authority is obtained for additional funds.
Status of projects under RGGVY
1624, SHRI R.C. SINGH: Will the Minister of POWER be pleased togtate:

(a) the number of projects/proposals submitted by varicus States under Rajiv Ganchi

Grameen Vidyutikaran Yojana (RGGVY) during the last two years, year-wise and State-wise;

(b)  the number of projects sanctioned under RGGVY for cach State during the last two

years, year-wise and State-wige;
(c) the number of projects completed and the number of projects under implementation;
(d) whether it is a fact that some projects are still languishing in some States; and
(&) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANKI):
(a3 and (b)) Under Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGYY), 23 Projects were recelved
and sanctioned during the last two years. The details of projects, year-wise and state-wise, are

given in the Statement-| (Seebelow).
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(c) Under RGGVY, 573 projects covering electrification of 118499 un/ de-electrified villages
and providing electricity connections to 24845017 BPL households have been sanctioned. These
projects are under implementation. Cumulatively, as on 16.07.2010, the electrification works in 81,574
un/de-electrified vilages have been completed and electricity connections to 11845528 BPL rural
households have been released. The detalls of projects and its coverage/achievement of vilages and

BPL connections are ghven in the Statement-1l.

(d) and (&) The progress of RGGVY has been affected in some States due to the following

reasong:
(i Delay in forest clearance reguired for execution of the Projects.
(i Delays inland acquisition for 33/11 KV sub-stations by States.
(i) Limited number of good agencies available for execution of turnkey contracts.
(i) Delays inissuance cof road permit and way bills in some States.
(vy  Very poor upstream rural electricity infrastructure in some States.
(vi) Delay in finalization of BPL ligts by some States.
(vii) Delay in taking decision to waive state and local taxes on line materials by some States.
(viii) Difficult terrain in some States.
(ix) Lawand order problem.
Statement-1

State-wise details of the projects received and sanctioned

under RGGVY during the year 2008-09

Sl.No. Name of State Name of District(s)
1 2 3

0 Rajasthan Barmer

2 JEK Paonch
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i 2 3
3 Himachal Pradesh Lahul Spiti
4 Kinnaur
5 Arunachal Pradesh East Siang
o] Chhattisgarh Dantewads
7 Sarguja (T)
8 Bastar
2 Madhya Pradesh Sheopur
0 Datia
il Shivouri

State-wise details of the projects received and sanctionsd

under RGGVY during the year 200%-10

Sl.Na. Name of State Name of District(s)
il Manipur Bishnupur
2 Churachandrapur
3 Thoubal
4 Imphal West
5 Imphal East
o Karnataks Kodagu
7 Kerala Kannur
8 Kasargod
? Kozhikode
10 Malappouram
i Palakkad
12 Wayanad




Statement-f

State-wise coverage & achievement of un/de-electrified villages & release of BPL. connections for

the sanctioned projects under BGGYY

Ag on 15.07.2010

Sl.No. Name of State MNo. of Un/de-electrified  BPL Households
Projects villages
Coverage Achieve-  Coverage  Achieve-
ment ment

i 2 3 4 5 o] 7
1 Andhra Pradesh 26 0 0 2692140 2466147
2 Arunachal Pradesh <} 2129 3 40810 18717
3 Aszam 23 8525 2808 91654 357663
4 Bihar 43 2321 19302 2762485 1268973
5 Chhattisgarh 14 132 9 777165 300849
& Gujarat 2% 0 0 Q56180 513925
7 Haryana 18 0 0 224073 123420
8 Himachal Pradesh 2 Q3 8 12448 540
K4 JEK 14 283 72 136730 24520
0 Jharkhand 22 w737 14038 1691797 864910
1 Karnataka 2% 132 59 891939 747652
2 Kerala 7 0 = 56351 510
13 Madhya Pradesh 32 8046 97 1376242 187681
14 Maharashtra 34 e 0 1876391 814972
B Manipur K4 882 U3 107367 6164
o] Meghalaya 7 1243 145 16447 23132
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7 Mizoram 8 137 %5 27417 4,562
18 Nagaland n 105 37 £9900 6,086
1% Crissa 3 17895 8040 3185863 1064878
20 Punjgb 7 0 0 148860 23,765
2 Rajasthan 40 4454 2985 1750118 784748
22 Sikkim 4 25 0 11458 230
23 Tamil Nadu 26 0 0 545571 492,987
24 Tripura 4 160 &3 194730 3419
% u.p &4 30802 * ¥ 27741 1120548 870834
2% Uttarakhand 13 1464 195% 281616 216160
27 W.B 28 45753 4131 2609734 647041
GRAND TOTAL 673 118492 81674 24645017 11845628

* After survey these 6 villages have been identified as electrified villages.

*% After field survey the actual number of un-electrified villages were less than the coverage as per
DFR. Further the villages which were found to be un-electrified have already been electrified under
the sanctioned projects.

$ After actual field survey the number of un-electrified villages were in variance with the coverage
and the warks in villages found un-electrified have been completed.

Mote: After field survey Turther reduction in balance villages is expected.
Power situation in Uttar Pradesh
1697. SHRI PARVEZ HASHMI: Will the Minister of POWER be pleased to state:
(a) whether there is shortage of electricity in Uttar Pradesh;
(b) ifso, thereasaons therefor;

(o) whether Government ig supplying electricity to Uttar Pradesh Government through

NTPC; and
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